
CCP No.

30.3.2011

For Applicant: Sri P.K. S hah  for Sri R.K. U padhayay 
For R espondents: Sri S.P. Singh .

M.P. No. 2 8 /2 0 1 1  : This application  for tak ing  the 
Com pliance Affidavit on record, is allowed.

Concededly the  com pliance h a s  a lready been m ade in 
th is  case. Even Sri P.K. S hah  holding brief for Sri R.K. 
U padhayay learned  counsel for the  app lican t fairly 
concedes it.

In view of the  above, th is  con tem pt petition s tan d s  
finally d isposed of in full an d  final sa tisfaction . Notice 
s ta n d s  d ischarged.

(S.P. Singh) 
M(A)

Girish/-

(Justice  Alok K Singh) 
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